IN THE INCOME TAX APPELLATE TRIBUNAL
KOLKATA ‘SMC’ BENCH, KOLKATA

(Before Sri J. Sudhakar Reddy, Accountant Member)

CORRIGENDUM
InR/0 ITA No. 661/Kol/2018
Assessment Year: 2014-15

Shri Shreyans Chopra........ e ENeRCR£RAR AR R R SRR AR RN EX SRR £R SR A8 EN LN SRR ERERS £AE EREOE SRR RO SEERERIE Appellant
34, Mango Lane

Kolkata - 700 001

[PAN : AHWPC 3900 C]

ACIT, Circle-36, Kolkata.... eEeNEEREeEEYEEYRSEEEREN EeN SRR e SeR SRR AR SeR SRTER SRR AR AN SR NRRN SRERRRREERERRRRTRES Respondent

Order Dt: 12/12/2018
CORRIGENDUM

Per ]. Sudhakar Reddy:-
A typographical error has occurred in the order of this Tribunal, dt. 25/07 /2018,

wherein at the cause title the PAN No. of the assessee has been wrongly mentioned as
“[PAN: AAAFZ 1337 P]”, the same is hereby rectified and henceforth shall be read as
“[PAN: AHWPC 3900 C].

Ordered accordingly.

Kolkata, the 12t day of December, 2018.

Sd/-
[J. Sudhakar Reddy]
Accountant Member

Dated: 12.12.2018
{SC SPS}
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